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(ii) New Central Jute Mills, Calcutta-
Sanctioned ,in Sept., 1990. 

(iii) Powder Metals &: Alloy tid. 
Thane-SanCtioned in March, 1992. 

(iv) Kameni Metals &: Alloys tid. 
:Bombay-Sanctianed in April, 1993. 
In addition, the BIFR has formulated a 

draft revival soheme on 16-6-93 through 
worker6' co-operative in the case of Sion 
Garage tid. Bombay. Further, the follow· 
ing three proposals based on workers' co-
operatives in Maharashtra were also con-
sidered by the Board but could not be 
sanctioned : 

I. IAEC India Ltd. 
2. MafatIaI Engg. India Ltd. 
3. W. G. Forge & Allied India Ltd. 

[Tralls/alion] 

(x)LLECIlON OF TAXES 
2015. SHRI CHINMAYANAND 

SWAMI : 
DR. CHATTRAPAL SINGH: 
DR. LAL BAHADUR RA WAL ; 
SHRI KASHIRAM RANA: 

,(a) the amount of each of the central 
taxes collected by the Government during 
the last three financial years; 

(b) the proportion of the revenue col-
lected from income tal[ to the total revenue 
during the above period; 

(c) the amount refunded as a share of 
each State during this period; and 

(d) the steps being taken by the Gov~
ment to realise the dues in this regard ., 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF FINANCE (SHRI M. V. 
CHANDRASHEKHARA MURTHY) : (a) 
The information is given in the attached 
Statement-I. 

(b) The information is given in the 
attached Statement-II. 

(c) The information is given in 
attached Statement-Ill. 

the 

(a) Necessary administrative, legal and 
other measures under the relevant laws! 
Acts are continuously taken to recover the 
outstanding dues. Courts are also re-

Will the Minister of FINANCE be quested for expeditious hearing and early 
pleased to state : vacation of stay orders. 

Statement-I 
Statement showing amount of Central Taxes Collected during the fillaDdai yean 

1994)..91, 1991-92 & 1991-93 
(Rs. in crores) 

---------.~ ------------.. -- --------, 
1990-91 1991-92 1992-93 

Central Excise . 
Custom 
Corporation tax 
Income tax 
Interest tax 
Expenditure tax 
Estate Duty 
Wealth tax 
Gift tax 

-.---------- ----------
24514.0() 
20544.00 

5335.00 
5375.00 

80.27 
3.07 

231.17 
3.38 

56185.89 
-------- ------------- ---

--- ------ ---------_. 
28110.00 30551.22-
22257.00 23817 .73 

7853.00 8842.00 
6729.00 7850.00 
305.00 657.00 
144.45 153.6~-

2.87 1.19--
306.59 463.98** 

8.35 7.94-· 

65716.26 72444.75 
.Exclusive of all cesses not adminstered by the Department of Revenue. 

··Provisonal Figures. 

--- .. ------

1990-91 
1991-92 
1992-93 

Statement-II 

Income-tax 
collected 

(A) 
5375.00 
6729.00 
7850.00 

(Rs. in aores) 
Total Revenue % of A to 
collected B 

(B) 
56185.89 
65116.26 
72#1.75 

9.51% 
10.24% 
10.84% 
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Statement-III 

Share of Central Taxes ani Daties paid to States during 1990-9.' 

Statesj 

-----_. 
Andhra Pradesh 
AunlnachalPradesh 
Assam 
Bihar 
Goa 
Gujarat 
Haryaaa 
Himachal Pradesh 
Jammu & Kashmir 
Karnataka . 
KeraIa 
Madhya Pradesh 
Maharashtra 
Manipur 
Meghalaya 
Mizoram 
Nagaland 
Orissa 
Punjab 
Rajasthan 
Sikkim 
Tamil Nadu 
Tripura 
Uttar Pradesh 
Weit Be:lg:ll 

TOTAL 

Andhra Pradesh 
Arunachal Pradesh 
Assam 
Bihar 
Goa 
Gujarat 
Haryana 
Himachal Pradesh 
Jammu & Kashmir 
Kamataka . 
Kerala 
Madhya Pradesh 
Maharashtra 
Manipur 
Meghalaya 
Mizoram 
Nagaland 
Orissa 

Inc~me-tax 

2 

(In crores "f Rupees) 

Basic Excise 
Duties 

3 

Additional 
Excise Duties 

-----------_ ... _--------_._---
338.21 627.38 128.40 

3.01 77.35 1.72 
108.41 333.40 45.82 
511.68 964.95 139.22 

4.53 45.07 3.69 
187.48 278.16 98.78 

51.26 95.82 38.82 
24.52 169.88 10.40 
28.64 309.10 15.52 

203.06 359.29 98.00 
153.65 270.25 62.36 
337.26 632.34 119.75 
337.51 453.70 198.65 

7.05 102.64 3.55 
8.57 77.98 3.17 
3·01 95.60 1.09 
3.95 117.83 2.00 

178.25 467.47 58.37 
70.29 118.81 59.14 

199.27 481.11 78.48 
1.24 22.73 0.86 

326.80 557.79 118.53 
12.48 135. 8~ 4.65 

691. 70 1368.77 245.03 
323.65 578.66 ::136.73 

--------------------- ---
4120.48 8741.90 1672.53 

419.08 729.57 147.58 
3.68 91.63 2.10 

134.43 387.56 52.63 
633.84 1122.15 160.13 

5.55 52.95 4.42 
232.23 323.43 113.57 

63.41 111. 38 44.65 
30.36 198.19 11. 97 
35.57 359.73 17.82 

251.65 417.83 112.60 
190.42 314.27 71. 74 
418.03 735.37 137.62 
418.35 527.60 228.30 

8.76 119.80 4.08 
10.61 91.01 3.65 

3.68 112.95 1.34 
4.90 137.60 2.29 

220.80 542.59 67.14 
. - ---. .. - _.--_. __ .... ... _-_._-
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Statemelll-IlI-( Contd.) 
.---.----- .. ---------

States Incoi;le tax Basic Excise Additi )nal 

i 1 

Punjab 
Rajasthan . 
Sikkii;l 
Tamil Nadu 
Tripura 
Uttar Pradesh 
West Bengal 

TOTAL 

Duties ExciseDuties 
2 ---- 3 --------= 4 

87.13 
246.74 

1. 51 
404 72 
15 45 

857 81 
407 13 

5105 84 

138 11 
559 23 
26 53 

648.61 
158 40 

1591 77 
671 00 

10169 26 

68 03 
90 25 
099 

136 13 
5 3S 

281 64 
157 29 

1923 31 

fhare of Central Taxes and Duties paid to States during 1992--93. 

(In crares of Rupees) 

States Income Tax Basic Excise Additi 'naJ 
Duties Excise D~ ties 

in lieu of 
Sales Tax 

--- --- - - -- -- _,_ ------
~ 3 4 -- -- -~--- -- . - ---_-,. __ .-

---~-----~ 

Andhra Pradesh 49744 875 76 172 82 
Arunachal Pradesh 4.31 109.54 240 
Assam 159 20 465 54 61 67 
Bihar 753 07 1347 84 187 I3 
Goa 6 52 63 72 513 
Gujarat '275 95 388 56 132 88 
Haryana 75 65 134 16 52 13 
Himachal Pradesh 36 12 237 14 13 97 
Jammu & Kashmir 41 89 432 95 20 89 
Karnatal-a 298 57 501 61 131 79 
Kerala 2~5 9~ 377 23 83 79 
Madhya Pradesh 495 72 882 83 161 07 
Maharashtra 49607 633 28 267 28 
Manipur 10 29 143 26 4 78 
Meghalaya 12 64 108 73 4 27 
Mizoram 4.38 135 39 152 
Nagaland 5.83 164 42 270 
Orissa 262 35 654 05 7848 
Punjab 103 32 166.25 7944 
Rajasthan 293.51 67~ 46 10544 
Sikkim I 86 31 71 I 17 
Tamil Nadu 481 19 77960 15890 
Tripnra 1841 189 84 6 26 
Uttar Pradesb 1015 59 1911 62 329 42 
West Bengal 483 63 80644 183 69 --------

TOTAL 6059.45 12215 93 2249 02 - ----_. __ 
17-723lSS/94 




